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(d) the vercentage which this num-
‘ber revresénted of the fotal vacancies
%lﬁeld5 in the Department. In the year

-52:;

(e) the number of Anglo-Indlana
«mployed, in the Department. in the
;financial year 1951-52: and

(f) the percentage which this num-
‘ber represented of the total vacancles
‘flled. in the Department in the year
1951527

The Deputy Minister of Communl-
<ations (Sbrl Raj Babadmr): Presum-
-ably the Hon’ble Member wants infor-

mation in respect of the cadre of tele-
graphists in which there is a reserva-
‘tion for Anglo-indians. The informa-
-tion is as follows:—

(al 9

(b) 4.00 per cent.

(c) 8

(d) Obviously the year 1950-51 is

‘meant. Tle required informatlon for
thils year iz 5.00 per cent.

(e) Nil,

(f) Nil

CompPLAINT BoOKS

629, Shri Krishna Chandra: Will the
Minister »f Rallways be pleased to
:state whether any comolaint books are
kept with the Railway Guards on run-
ning trains for the convenience of vas-
;sengers to record their complaints
thereon and it not. is there any pro-
posal to do so?

The Deputy Minister of Rallwaya
and Transport (Shri Alageaan): Com-
plaint books are required to be kept
either at all stations or only at impor
tant stitions at the discretion of the
‘feneral Managers of individual rail-
-weY8. Rnaiiways do not. therefore, pro-
~+vide guards of running trains with
complaint books. nor Is there anv pro
posal to do s0. The North Eastern and
‘Southern Railways. however, provide
*®uards of certain important tralns with
-romnlaint books,

W HO. (ExpEnTS)

621. Dr. Rama Rao: (a) Will the
Minister of Hesith be pleased to state
‘how many medical experis have so far
“been sent by the W.H.O. to India?

(b) What are the sveclal qualifica-
tlons of each. what work are they do-
ing in India and where?
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(c) How many of them combine
training ‘of Indians with other uspects
of their work?

(d) What is the remuneration offered
to each of them? "

The Deputy Minister 03 Bnlth (Shrl-
mati Chaadrasekhar): (a) 7

(b) A statement is placed on the
Table of the House. [See Appendix
V1l annexure No. 25.}

(c) Except for a few short-term per-
sannel to Burvey
work, all international staff assigned
by WHO carry out training of natlo-~
nal staff as part of thelr dutles.

(d) The salaries of the personnel are
peid by the WHO. The Government
of India or the State Governments
concerned are meet!ng the cost on ac-
cdount of:—

(1) provision of llving quarters
of an adequate standard to the
WHO field staff assigned to
India for one year or more and
the dependents accompanying
them; and

(li) travel within the country on
official duty away from the
duty station, including a ver
diem subsistence allowance
while on duty travel away
from duty station.

CHANGE OF TIMINGS OF TRAINS IN
MALABAR

622. Shrl E. dyyani: Will the Minis-
ter of Rallways be pleased to state
whether Government have received any
representations regarding the incon-
venience caused to the oassengers due
to the revised timings of the tralns in
Malabar?

The Deputy Minister of Raillways
and Tramsport (Shrl Alageaan): Yes.
Representations have been received
from the Public of Malabar complain-
ing about the revision of the timings
of No. 718 Mangalore-Calicut Passen-
ger with effect from 1st October, 1952.
Arrangements have been made to re-
vise, with effect from 1-12-52, tire
timhiws of No. 718 to as nearly a pos-
aible those !n force prior to 1.10.52.

CHLOROMYCTIN

623. Shel M. L. Agvawal: (a) Wil
the Minister of Heaith be nleazed to
state whether the efficac:y of Chloro-
myctin as a specific vemedy for ty-
pboid has been tested in Indla?
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(b) In what other diseases has this
<rug proved uaseful?

(¢) 'What are Ita sources of supply
in India and are Goveinment contem-
®wlating setting up a tory for its
tanufacture in India?

(d) At what cost ia it available in
tn&ia?

(e) What steos, {f any, Goverzunent
are contemplating to take to reduce Its
present price, so ag to make it within
easy reah’ of the general public?

The Depaty Muudster of Heulth (Shri-
matl Chsadrasekliar): (a) Yes.

(b) It has been found useful in the
:ill”entmerm. of the followlng infec-
ns:-—

1. Bacillary and coccal
Infectlons.

. Undulant fever.

. Ulcerative colitis.

. Bacterlal pneumonia.

- Primary atyplcal pneumonia.
. Lymphogrunuloma venereum.

urlnary

- Granulomaingninale.
. Typhus,
9. Whooping Cough.

(c) The drug ls at present wholly
imported and is not manufactured in
India. Government have approved
the scheme of a private firm to start
its maunfacture in india.

(d) The market price of the drug
Is Rs. 26/- per vial of 12 capsules con.
taining 0.25 gm. each.

(e) Government are setting up a
<Committee of Enquiry to examine the
present stage of development of the
pharmaceutical industry in the country.
This Committee will go into the ques-
tion of prires chaiged for essential
druge like Chloromyctin,

-0~ - WP CNE X )

Ranway Emproyees

624. 81 M. L. Agrawal (a) WIIl
the Minlster of Railivays be pleased
tn atate whether It 1= a fact that the
General Manager O.T.R. (now NER)
by Notification 1 published in the
OTR. Snecial Gazette Nn, 4 of 1951
dated Thursday. November 8. 1951
jovited particulars from former em-
plovees of the undivided Govermment
of India who had exercised a fnal
optlon
were compelled by subsequent  deve-
lopments elther to leave their vosts in

-
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Pakistan or Drevented from joining

their posts there?

(b) What was the purpose of and
object in issuing thia notification?

(c) How many persons furnisbed
the particulars demanded?
(d) Have Government conaldered

the cases of suc>: employees?

(e) What decislon have Government
teken in respect of such employees?

u:‘be Deputy Mislaser of Rallwaya

rt ( ): (a)
Yes. The notification in the Rallway
Gaaette referred to was only a re-
production of the Governments Press
Note dated 29th September. 1851.

(b) The Press note wes issued to
eollect certain factual information in
respect of the Central Government
Servants referred to with a view to
examining the questlon of recognition
of de facto reversal of thelr final op-
tions ond the financial implicatlons in-
volved.

(c) About 170 non-Muslims.

fd} and (e). Their cases are still
under consideration. No decision can
be taken until an agreement on a re.
ciprocal basls i< reached with the Gov-
ernment of Pakistan.

“Grow More FOOD" SCHEMES

625. Shrl Kirolikar: Wil the Min’ster
of Food and Agriculture be pleased to
state:

(a) whether information about
fArures of actual cxvenditure from
granta and loans sanctioned by the
Government of India to the States for
“Grow More Food"” Schemes has been
received from the States:

(b) it so. whether .Government pro-
pose to lay on the Table of the House
the figures of expendliture:

(¢) how many Key Farm Centres
in Key Viilage Scheme have been set
up in the Madhva Pradesh State and
how murch subsidv has been given by
the Central Government to that State
for this purpose;

(d) whether Government have un-
dertaken exveriment in ploughing with
heavy disc plougns. and

(e) It the experiment is suecessful,
whether Government propose to pur-
chase heavy dise ploughs for use by the
agrlculturists?

Thke Miaister of Food aad Agricel-
tore (Skrl Xidwal): ¢a) and (b). Yes.





